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Suvey by a Hong Kong Think-Tank

967. SHRI J. CHITHARANJAN:
SHRI JALALUDIN ANSARTI:

Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
been drawn to a survey conducted by a Hong-
Kong based think-tank which obtained over
300 responses to its queries, has found India
to be one of the worst administered countries
in this part of Asia; and

(b) if so, the details in this regard and
Government's reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF FINANCE (BANKING, REVENUE
AND INSURANCE) (SH. R.
JANARTHANAN): (a* No, Sir,.
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(b) The question does not arise.
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CISF persons working on Deputation in
10C

969. SHRI RAJNATH SINGH:
SHRIMATI MALTI SHARMA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of CISF persons who are
on deputation in the Indian Oil Corporation
for the last nine years and the number of
persons who have been absorbed in the IOC
for the last three years till date;

(b) the number of CISF persons who were
on deputation basis as Vigilance



